113 Written Answers

'l?ench_of Settlement (;omm.l
T8%X" and - Wealth Tax) can " authonsc the
Vice-chairman’ or other Members appoint-
ed to the Bench to discharge functions of
VlCL—Chall"ﬂlan or, as the case may be,
other Member of another Bench; if so,
the details in this regard; and

(b) whether ~ under these :préwisions,
Vice-chairman of one Bench
authorised to discharge functions of a
Member of another Bench ?

THE MINISTER OF STATE OF THE
MINISTRY OF- FINANCE (SHRI M. V.
CHANDRASHEKHAR MURTHY): &)
and (b) Yes, Sir.

Concessional Loans from IMF to, Retire
‘ ' Debts

3796. SHRI INDER KUMAR GUJ-
RAL : Will the Minister  of FINANCE
be pleased to state:

. (a) whether Government are planning to

{RAJYA SABHA]

{Income

can be

to-Questions 116
debts . with - the: belp. of -concessional...losns
from the I.M.F. under its Enhanced Struc-
tural 'Adjustment Facility (ESAF) ;

(b) the total amount of foreign debt as
on 1st Febnmry, 1993; and

(c)_ the amount of non-concessxonal com-
ponent .in_this loan burden?

THE MINISTER OF STATE IN THE
MINSTRY OF FINANCE (SHRI M.
V. CHANDRASHEKHAR MURTHY) :
(a) The Government is desirous of retir-
ing high cost debt and for the present has
decided to pre-pay the outstanding to IMF
due for 1994-95 out of its own foreign
exchange reserves. As regards conccs_sio-
nal assistance from the IMF under ESAF
at a future date, a view will be taken

_dcpending' on our external payment posi-
tion.
(b) and (c) Accounts of the Govern-

‘ment are maintained on financial year basis.
Therefore, information as on 31-3-94 as
published in Ec_pnomlc Survey 1993-94 is

evolve a strategy to retire a part of its given below:
Rupees in U. S, S.
_ Ferores” * Milkion
(xy -Multilateral - S , :
1y Concessional . i e . . . . - 4820€ 15503
; ==~ 1i3)y Non-concessional . . . . . " 29552 9505
(b} Bilateral o ]
() Comcessional . . . . .« o+ . . 43463 13978
" (if} Non-concessional . = . e . . . 6795 2176
(© WMF . .. . . s v e e . s 4799
(d) BxportCredit- . . .. . .. 13484 4322
(¢) Commcreial Borrowing . S . . . ... .35 11606
(f) NRland F(B&O) DepOSItS . . . . 35265 11238
(8) RupeeDebt .~ .0, 0 et (4 3anag {0616
(kY ShértdermDebt . o L . S L T 19827 6347
' " Torar

- 280977 90090

.- Weeding -Out {hl;mpl Stadt .iq Banlw
3797, SHRY’ KAfNI RANJAN SAHU:

SHRI SUSHILKUMAR SAM-
BHAIIRAO SHINDE

Will the Minister of FINANCE be
pleased to sta(e

(g,) ,whether a @rocess has been mltxatgd
50 weed 20Uk t.he qrmpt

‘schemé; and

- staff iu banks

under a .scheme for reorganisation of the
banks;

(b) if so, what are the (l_cta.ils o_f the

(c) what -steps have so far been taken in

pursuance thereof ?

'THE MINISTER OF- STATE IN THE
MlNlSTRY QF. FINANCE- (SHRI M. V.



